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suitable offioer from that Organisation hat 
opted for service with the Commission of 
Railway Safety.

Post-Matric Scholarships to S.C. and 
S.T. Students in Uttar Pradesh

5148. SHRI C. P. SHAILANI : Will 
the Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) the amount of grant provided by the 
Central Government to Uttar Pradesh during 
the financial year 1971-72 for disbursement as 
scholarships to the Post-Matric students 
belonging to the Scheduled Caste and 
Scheduled Tribe communities ; and

(b) the per capita amount fixed for 
Post'Matric students of different classes ?

TUB DBPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE (SHRI K. S. RAMA- 
SWAMY):

(a) Scheduled Castes Rs. 9040 lakhs 

Scheduled Tribes Rs. 0.45 lakhs

This is over and above the State Govern­
ment's committed share.

(b) Scheduled Caste and Scheduled 
Tribe students are paid a monthly main­
tenance allowance varying from Rs. 27 p m. 
to Rs. 112.50 pm  (depending upon the 
course of study and whether the candidate 
stays in a hostel or is a day scholar) and all 
non-refundable compulsory fees and approved 
study tour and thesis typing/printing charges. 
A statement is attached.

Statement 

MAINTENANCE CHARGES

Courses of study For meritorious students* For others**

Monthly Rates Monthly Rates Monthly rates Monthly rates
for those resid­ for day scholars for those resi­ for day scho­

ing in hostels ding in hoste’s lars

1 2 3 4 5

Rs. Rs. Rs. Rs.

Preparatory/Pre-Univer- 60 40 50 40 27
sity, 1.9c., I A., l.Com.,
I.Sc. (Agf.), B.Sc., B.A.,
B.Com., Corresponding 
Oriental Language/Pine 
Arts Courses

♦'Meritorious students* means the Scheduled Caste and Scheduled Tribe students Who 
secure 1st Division (or at least 60% of the marks in the aggregate where no division is 
awarded or equivalent grading where any other grading system k  used) in their Metric/ 
Higher Secoodaty/lntermediate/Unfwersity Final Examination,

***6thers means the Scheduled Caste and Scheduled Tribe students Who do not secure 
1st Division (or at least 60% of the marks In the aggregate where no division is awarded 
<» an equfctlent grading whete «tty other grading system Is used) in their Metric/Higher 
Seocmdary/Intermediate/Uiilverslty Final EJttflMtft&n.
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1 2 3 4 5

M.Sc., M.A., M.Com., 
LL.B., LL.M. and third 
Year Class in Hons. 
Courses. Corresponding 
Oriental Language/Fine 
Arts Courses

75 52.50 50 35

D.Sc„ D .Litt, Ph.D. 90 67.50 60 45

Diploma/Certificate cour­
ses in Agr., Veterinary 
Science, Hygiene and 
Public Health Courses, 
Sanitary Inspector’s 
Courses, Pre-Engineer­
ing, Pre-Medical Cours­
es, Sub-officers courses 
at the National Fire 
Service College, Nagpur

60 40.50 40 27

Diploma and Degree 
Courses m Indian 
medicine

60 40.50 40 27

Teacher’s Training and 
Physical Education
(a) Under Graduate 

Courses
60 40 50 40 27

(b) Post-Graduate 
Courses

75 52 50 50 95

BSc. (Agr.). B.VSc, 
Diploma courses m 
Rural Services Civil and 
Rural Engineering

75 52 50 50 35

Post-Graduate courses 
in Agr. Post Diploma 
Courses in Cooperation/ 
Community Develop­
ment

90 67.50 60 45

Bachelor of Nursing and 
Bachelor of Pharmacy

97.50 75 65 50

Diploma/Certificate 
Courses in Engineering 
Technology. Architecture. 
Medicine and courses 
tor Overseers, Drafts­
men, Surveyor, Electri­
cian, Tool maker and 
wireless operator

97.50 75 65 *0
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Degree courses in En­
gineering Technology, 
Architecture, Medicine 
and B.A. M & S or 
other similar courses, 
Master of Pharmacy.

112.50 90 75 60

Trade Courses, e.g. 
Telegraphy, Book-keep­
ing, Short-hand, Type­
writing, tailoring, tan­
ning and Leather Goods 
Manufacture, etc.

Ad-hoc financial assistance at the rate of Rs. 20/- p.m. 
(mclusive of fees).

Fees
Scholars will be paid enrolment/registra­

tion, tuition, games, union, library, magazine, 
medical, examination and such other fees 
compulsorily payable by the scholar to the 
Institution or University/Board, Refundable 
deposits like caution money, security deposit 
will, however, be excluded.

Study Tours
Study tour charges upto a maximum of 

Rs. 100/- per year limited to the actual 
expenditure incurred by the students on train/ 
bus fares, tonga charges, etc will be paid to 
the scholars studying professional courses, 
provided that the Head of the Institution 
certifies that study tour is essential for the 
scholar for the completion of his course of 
study.

Thesis Typing!Printing Charges
Thesis typing/printing charges upto a 

maximum of Rs. 100/- will also be paid to 
research scholars on recommendation of the 
Head of the Institution.

Proposal to declare Kanchipuram in 
Tamil Nadu as a Tourist Centre

5149. SHRI C. CHITTIBABU: Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state whether 
Government propose to declare Kanchipuram 
ip Tamil Nadu as a Tourist Centre and if not, 
the reasons therefor ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
Kanchipuram is already attracting a large 
number of home tourists, and no formal 
declaration by Government is required.

Amount Sanctioned for Sound and Light 
Spectacle at Mahabalipuram

5150 SHRI C. CHITTIBABU : Will the 
Minister of TOURISM AND CIVIL AVIA­
TION be pleased to state the amount sanc­
tioned by the Central Government for the 
Sound and Light Spectacle at Mahabalipuram 
in Tamil Nadu ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH) : 
The estimates are yet to be received, after 
which necessary financial sanctions will be 
made.

Design and Estimate of OH Jetty at 
Madras Port

5151. SHRI S. RADHAKRISHNAN: 
Will the Minister of SHIPPING AND TRANS­
PORT be pleased to state :

(a) the number of firms that have sub­
mitted their design and estimate for the all 
weather oil jetty in the Madras P o rt;

(b) the procedure adopted for the selec­
tion and approval of the design and estimate ;

(c) the estimates and the features of the 
designs received in this regard ; and




